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THE MINIS’I‘ER OF COMMUNICA—
TIONS ~ (SHRI’ BRfJ LAL VERMA):
(a) The mone,y order commlssmn is not
exhorbltant “T'he revenue earned by
the commxssmn s much Tess than ,the
cost incyrred in handling the manery-
orders. he éepartmeng has been ,ip-
currmg a loss. of apprommately Rs,‘
crorgs annually on tl_us §§rv1ce yo

(b) and €¢). Do not arise.”’
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Modified Plan for eradicating Malaria

“381. SHRI SHIV SAMPATI RAM:
SHR] ANANT DAVE: =

Will the Minister:of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether Government’s attention
has been invited to the mnews item
which appeared in the Hindustan
Times -dated the 9th May, 1977 to the
effect that the Central Government’s
modified plan for eradieating Malaria
remaing still on paper in most of the
States -although its implementation
should have started by the 1st Apnl
this year; -

(b) the salient features of the modi-
fied plan; .

(c) the reasons for delay in imple-
mentation of the plan; and

¢(d) whether all the State ‘Govern-
ments have accorded their sanction to
the plan and if not, the names of
States which have not so far done so
and their views in this regard?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a), (¢) and (d). Yes,
Sir, Government’s attention has béen
invited to the news item referred to.
More than 50 per cent of the State
Governments and Union Territories
have already accorded sanction to
the implementation of the modified
plan of operation for controlling
Malaria. However, the following
States and Union Territories have yet
to give necessary sanctions:

(13 Bihar, (2) Himachal Pradesh
(3) Kerala (4) Maharashtra (5)
Manipur (6) Meghalaya (7) Orissa
(8) Tripura (9) Uttar Pradesh (10)
West Bengal (11) Arunachal Pra-

" desh and (12) Delhi.





